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n some cieses, while passing a

ng message is disPlaYerl and

Subiect OLTAS-AST mis- match - CaP ng of manuallY issued

refund dgtails while doiing R cation u/s L54 - reg'

Sir/ 'Madarn,

It has been reported by field formations that,

rectification order ofr the System, the follo

further action canno! be taken

E-ASTz
d o e s  n t
caFture
Refund

370 :  Sutrr  of  Refr:nd/Arrear .  amount  in  AST

match  w i th  Refund Amoun in  OLTAEI .P |ease

because every refunfl issued by AS'l' gets ma

by OLTAS from the panking ch,annels"

However, in the pa$t and in certain excepti nal cases, refunds have, been

issued manually or ponsequent to rnanual o er also. Thus, there wil l be a

situation where refqnd is issued mzrnually a d OLTAS will get data through

2. This happens because of mismatch ir

refrund is issued thfough thr: Systr:m(AST),

ther Banking ChannQls whereas AST will not

AO tries to issue Any further refund in

rev ious  re fund de ta i l s  o r  c

e t a  i l s . .

ck OLTPTS,TAST

the system. IdeallY, vrrhen a

no mismatch should haPPen

ched wittr the refund rtlceived

how such refund. Thus when

uch cases, the systenr finds



inconsistencY and re

thosre available in OL

rts mismatch between

AS. It thus, stolPs furthe

was necessarY to avoi possibiliity of firaudulen

3. AO is expected to

case record" He c4n

comprehensive screeln

verify the manual re

also tseek details

in OLT'AS which allo

whir:h are appearing i[ OLTAS l.but notin AST)

o Name and address of bank branch

. Name of laxpayer as Per PAN

o Name of qaxpayer prrinted./written

o Amount, Refund issued d;ate, AY,

o Whether lthe refund is available in

This; will facilitate thp AO to vr:rify the man

data with the manual record of Assessee main

lnstruction No.47 dated 06'08'2101'3 may also bt

4. Based on the pfoblem relporterl by field

of nnismatch of AST and OLTA'S havr: been id

soh-rtion are explainefl below.

Scenaridl:- A0 accePts that re

been isstied as a result r:f manua

appeal effiect) in the same case an

Solution: - AO is rr:quired to inco

nefund irfto the system as develo

explainefl in Para 6.

Scena{id 2:- AO finds that the m

issued brfrt it pertained to some
has entefed wronp;AY).

Solution: - 0LTAS has Provided
AO to chgnge the AY of refund.

no. 46 in this regard.

(i)

[ i i)

total refunds as Per ASiT &

issue of refunds. This r:lheck

erroneous issue of refunds.

nds frorrr the sPecific lile or

such refunds throuP;h a

s AOs to show all reinnds,

th the following details.

r

n chequer

eque number

database or not etc.

refundsappearing in 0LTAS

the office. The ]LTAS

in this regard.
ined in

referred

formations,var lous scenanos

scenario arrd thentified. The

d appearing in OLTltli has

order [Rectification/Asstt or

for the same AY.

rate de,tails of such nranual

through new functionality

nual refund has been actually

ther year (Either AO or: Bank

screen functionality enabling
se refer to OLTAS Instruction



[iii)

5, The A0 should

parit 4 as once comp

in OLTAS data falls i

be raised to CIT for a

6. The functional
scenarios at para 4(i

detailed user manual

The salient features

:- Refunrd issued to

represen ive Assessee etc - ln so

that the I

the foreig
dian connpanY/concern
technicians as a repre

wrong PAN or PAI'I of

e cases, it has been rePorted

is filing return of income of

ntative Assessee. The P,AN of

solution

the Indi compan'F/concern is d as the foreign technicians

visit only for short duration and o not have PAN. Refunrds in

these s are isrsued in the P of Indian ComPanY fil ing

return of reign technicians. Thi

It rndll be

leading t multiple complicationsn the system not onlY in the

case of fo ign entity but also the ain Indian company working

as rep ntative A.ssessee.

[iv) Scenario
discussio
be simil

4: -Wrong PAN entered AO or Ilank. Please rerf'er to
for this scenari.o willin previous Para as the

that scenario.

also be v'ery careful w e carrying out the activity at

d, it cannot be revers . If A0 finds that the relunds

more than one categorYthe consolidated request will

roval.

ty of ta of the
em has,4(ii)

capturing basic
an<t 4(iv) in the

manual order for

been provided. The

is alsoplaced at i-taxnet nd ITD.

f the functionality are as nder:

(aJ The data of ryanualrel,unds not appe ng in AST is

available to $O in the Rectification i

was reporte$)

(bl The AO has to select [tick) the che

issuance of sirch manual refunds.

creen.(where

now being, made

error at para L

box for which A0 accepts

lection of such

determined
issued through

refunds and
in AS|T are
AST s;hould

data by clicking

into account by

box, such rnanual
Thereafter,A,0 has

in the cherck

the System.



[e )

7 .

Copy to:

will be "skiPPed" from the income

approval frortr respective CIT' Therea , the system will allolv AOs

to pass rectffication orders in such cases. This functionaliff of

skipping the fefunds can also be utili in some other situation like

In certain cases, the AOs have reported at manual refunds aPPr:aring

in the OLTAS are not issued to the Assessee'

to capture the details of manual order

determined. Once entered, the reques

Head for app4oval. After approval, th

rectification oPder.

To address the problenr at Scenario N

will deal with such type of cases' The

appearing in OLTAS darta being show

Igfunds is a serious issue.The process to deal

vide F.No. SWO7/0 1' /  03 /04 /04' lDIT[S) r l  /  l ' tz

B. This instructiqn may be brought to the

formations working in your r:harge for

instructions relating po AST arr: available

rough which the refuncl was

will be submitted to Range

AO will be able to Pass the

3 & 4 the same functionalitY

nual refunds of such nature

against the PAN of Assessee

tax computation on g'etting

uch scenerrio is given in l,etter

7 dated 27.09.2013 issued bY

DIT[S)-ll (soft copy i$ placed al. itaxnet alongwth lnstructions). The AOs maY

be advised to carry qut the verifications as

Iettrer.

ntioned :in Para 6 of thre said

knowledge of alt f ield

actiion at their erld. Alln ry
on xnet.

For any clarification, you may call the Co-des

(D.S. rawla)

DIT (systems) -l I I, Ne'nr'' Delhi

1. The P.P.S. to
2.The P.P.S. to

Member [L &C), C DT for information.
Member (A&J), CB for information.


